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Implementation of indo-Ceylon Agreement

2846. SHRI1 VALMIKI CHOUDHARY:
Will the Minister of EXTERNAL AFF-
AIRS be pleased to state :

(a) the progress so far made in the
implementation of the Indo-Ceylon Agree-
ment with regard to stateless persons of
Indian origin in Ceylon, both by Indian
and Ceylonese authorities ;

(b) whether the Ceylon
slow in implementing
and

Government are
the agreement ;

(¢) if so, the reasons assigned
for ?

there-

THE MINISTER OF EXTERNAL
AT'FAIRS (SHRI DINESH SINGH) : (a)
to (c). Under the Indo-Ceylon Agree-
ment of 1964, 30,000 persons have been
granted Indian citizenship upto the ead of
December, 1968, and upto that date 225
persons have been gramted citizenship by
the Ceylon Government. Unlike the Go-
vernment of India which already bad the
mecessary comstitutional authority for the
purpose, the Ceylon Goverament had te
introduce fresh legislatiom for the graat of
citizemship to applicants uonder the 1964

Agreement. Hence there was some
umavoidable delay on their side io
commeaciog with registration. The Ceylon

Goverament have. however, assured us that
they hope shortly to fulfil their obligation
of registering 12 persons for every 20
persons registered as Indian citizess.

Textile mills to be magaged by Goverameat

2847. SHRI YASHPAL SINGH : Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether there is any proposal
under considcration of Goveromeut to
tuke over the management of some textile

miils 10 the country during the year 1969;
and

{b) if s0 ,the names of those mills 7





